NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
BENGALURU.

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELDON O [ | [0 [ -

f .

PRESENT: SHRI RATAKONDA MURALI, MEMBER(J) AND

DR. ASHOK KUMAR MISHRA, MEMBER(T).
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PETITION NUMBER
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[ k.._».ﬂr\f"‘ N e

\/{/\ l"O-¢3—€ H'di"eﬁx_\ C {;) ) 1‘1"‘"“1\ c_% C"M%[’
111

NAME OF THE RESPONDENT(S)

UNDER SECTION

S.NO. NAME(IN CAPITAL)
&

PHONE NUMBER

DESIGNATION SIGNATURE

REPRESENTATION BY WHOM
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